
     
 

     
 

   

     

   

      

   

      
     

         
    

    

         

           

         

        

           

           

        
       

         

   



      
 

            

          

          

            

          

        

    

          

    

           

           

          

          

            

           

          

          

             

   

         

          

              

           

          

         

             

           

            



     
 

          

           

            

         

     

            

        

            

        

              

          

           

        

          

              

      

             

         

 

              

          

    

            

          

            

            

         

            



NATIONAL COMPANY LAW TRIaUNAI, MUMBAI BENCH, MUMBAI
CP No.1230/l&BP/2017

(vi) That this Bench hereby appoints Mr. Uday V Shah, 4th Floor, Deepak

Building, R. B. Mehta Road, Next to Canara Bank, Ghatkopar, Mumbai - 400

077, Email Id: shahuday@hotmail.com, Registration No. IBBIIPA-001/IP-

P0019012077-2078110369, as Interim Resolution Professional to carry the

functions as mentioned under Insolvency & Bankruptcy Code.

7. Accordingly, this Petition is admitted.

V. NALLASENAPATHY
Member (T)

B. S.V. PRAKASH KUMAR
Member (J)

4

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




